491 Jute Manufactures
Dev. Council {Amend.) Bill

~+THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI ASHOK
GEHLOT): Mr. Deputy Speaker, Sir, Ibegto
move: for leave to introduce a Bill to amend
the Jute Manufactures Development Coun-
cil-Act, 1983,

13.25 hrs.

JUTE MANUFACTURES DEVELOP-
MENT COUNCIL (AMENDMENT) BILL*

[English]

- MR. DEPUTY-SPEAKER: Bill to be
introduced. Shri Ashok Gehlot.

[ Translation]
[English]

MR. DEPUTY-SPEAKER: The
question is:
“That leave be granted to intro-
duce a Bill to amend the Jute

manufactuers Development
Council act, 1993." :

The motion was adopted.
[ Transiation]

SHRI ASHOK GEHLOT: Sir, | intro-
duce the Bill.

[English]
MR. DEPUTY-SPEAKER: The House

stands adjourned to meet again at 2.30.
p.m.

13.27 hrs.

The Lok Sabha then adjourned for Lunch
till thirty minuets past Fourteen of the
Clock
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The Lok Sabha re-assembled after Lunch

at thirty-six minutes past Fourteen of the
Clock. i

[SHRIMATI MALINI BHATACHARAYAin
the Chair :

RAILWAY BUDGET 1992-93 GENERAL
DISCUSSION- CONTD.

RESOLUTION RE-RECOMMERDATION
OF THE RAILWAY CONVENTION
COMMITTEE - CONTD.

DEMANDS FOR GRANTS (RAILWAYS)-
CONTD.

SUPPLEMENTARY DEMANDS FOR
GRANTS- (RAILWAYS)- 1991-92-
CONTD.

[English]

MR. CHAIRMAN: Before we take up
item Nos. 15 to 18 in today’s order paper, |
have to inform the House that alist indicating
the serial Nos. of Cut Motions moved by hon.
Members yesterday, has been put upon the
Notice Board.

Hon. Members who are present in the
House, and who could not move their Cut
Motions yesterday, may move their Cut
Motions by sanding slips at the Table within
15 minuets indilcating the serial Nos. of Cut
Motions, they would like to move. Those Gut
Motions only will be treated as moved. A
second list showing the Serial Nos. of Cut
Motions moved today will be put up on the
Notice Board shortly.

In case any Membier finds any discrep-
ancy inthe lists, he may kindly bring it to the
notice of the Officer at the Table immedi-
ately.

Now Dr. Laxminaryan Pandeyato speak.

* Published in Gazzette of India, Extraordinary, Part |l, section 2, dated 13.3.1992.
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DR. LAXMINARYAN PANDEYA
(Mandsaur): Mr. Chairman, | would lke to
express my views on the cut Motions given
notice of by me on the Railway Budget.

Before | discuss those issues, in detall,
I would like to relate two incidents to the hon.
Minister of Railways. About two months ago,
| was travelling from Jagdalpur in Madhya
Pradesh to Daltanganj Via Ramanuijganj.
From Daltaganj, | had to go to Dehari on
Sone for which | had already got my seat
reserved When | sat in the compartment, |
noticed thatthe cushion cover was not there.
| thought that | would spread my bedshit and
sleep. | wanted to bolt the door from inside
but | found that even tha door did not have
bott, this is the condition of first class com-
partment when | referred the matter to the
station master at the nest station, he straight
away replied 1o me that | should not stretch
the matter too far rather | should let others sit
if at all they enter the coach otherwise | will
be in trouble. | am confused in what we have
a safe joumney.

| related the incident which happened
with me. It is true that Indian Railways are at
number two in the world and number one in
Asia, we have set a record. We have been
operating trains at metre gauge, broad gauge
and narrow gauge. All these lines have their
own capacities. Metre gauge is as much
required as broad gauge. Because. if the
metre gauge is rempved totally or converted
into broad it gauge it may prove beneficial

from commercial or'eéconomic point of view

but, it would be a difficult task to convert such
a long distance into broad gauge because of
the lack of resources. Therefore, atleast for
sometime we will have to serve the purpose
through the same resources.

. 82.211 kilometer iong rallway line is not
an Ordinary railway network. Almost 8-9
" lakh engines are in use which include steam
engines diesel engines and electrical en-
gines. All these three types of engines are
there. Now gradually steam engines are
being replaced by dissel and electrical en-
gines because electricily is less expensive.
if we switch over to electrical engines from
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diesel engines, we will have to take recourse

. to import of electrical engines becausethese

engines are not manufactured here. it is very
expensive. It is also a difficulty for us, be-
cause of which we cannotentirely dependon
electrical engines. Electrification cannot be
done very quickly because it invoives huge
expenditure including foreign exchange.
Though electrificationis a costly affair, yet it
is advantageous. Electrification, wherever it
has taken place has reduced the time of
journey from one place to other and the
places have also undergone phenomenal
changes. The speed of the trains has also
increased. Engine is not the only contribu-
tory factor for increasing speed. It is all the
more necessary that rail tracks and signal
system should also be good. Allthese inputs
should be of good quality.

This fact is known to the hon. Minister
and the hon. Members that our broad-guage
is unique in the world. There is no broad
guage wider than our broad guage. The rest
are very small. India has got its own distinc-
tion in broad guage. It has increased our
capacity. So, far as the question of capacity
utilization is concemned, it is not being done
fully. We want to introduce more and more
trains every day. But we do not make full
utilisation of their capacities. Trains are held
up in terminating stations for 10-12 hours.
There are places which lack in double termi-
nal facility. Even if terminal facility exists,
there is no proper arrangement how to ex-
tend the services of a train further. It is all
right that the Government has given thought
to providing terminal tacility at Bombay, but
that is not enough. It should think about
providing terminal facilities at other places
also. If the trains which are held up for 10-12
houmatmplmmbtmendodm
their capacity can be increased. In fact, it
should be increased.

The hon'ble Minister of Rallways has
also taked about introduction of new trains.
IMvogumeea'l’ide)lodhdm

that in 1990-91 there were 2,661
h1mmmnumd
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trains was 2,661. In 1990-91 the number of
suburban trains stood at 3,245 while in 1989-
90 it was 3,247. Similarly, the number of
and goods trains was 1059
and 6,174 respectively. What | mean to say
is that there has not been much improve-
ment in the number of trains in 1990-91 than
what it was in 1989-90. Will the hon. Minister
pleaseteli us as to how he has increased the
. number of trains. The rail at a glance pub-
lished by the Ministry does not reveal that the
number has increased. about 13-14000trains
are run every day. In spite of that the passen-
ger movement capacity is not increasing.
There is also no let up in the rush of passen-
gers. Merely saying that the rajilways is a
commercial organisation would not suffice. it
has a social responsibility and it is the social
responsibility of the Government not to view
it from a commercial angle alone. Today
railways are very important from the devel-
opment point of view.

~ That is why it is very necessary to lay
railway lines in the areas where there are
railway lines. In the recent part, | made a

reference to availabifity of railway facifities in

Madhya Pradesh, In the House. | also dis-

cussed about Rajhara-Jagdalpur railway line.
It is very backward area. i new railway lines
are laid in the State, it would definitely help
ensure regional development and develop-
ment of tribal areas. | was very distressed to
leamn that no steps have been taken in this
regard. | was also distressed because a

Pradesh, it is first required for this area.

| would like to make a second request
-In respect of Madhya Pradesh. The funds
provided by the Government for indore -
Dahod railway line, is very meagre. | do not
know how much time would it take to com-
pleted. It is also a backward area which
starting from tribal areas of Jabua and Dhar,
stretches up to tribal areas of Gujarat. ¥ this®
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rail line is commiasioned, it would definitely
ensure fulfledged development of the area.
The tribals of the area leave their places in
search of a living due to its industrial and
economic backwardness. if the railway line
is commissioned, they would no longer re-
quire to flee thelr native places. They will get
more facilities for setting up industries, be-
cause wherever such railway lines exist,
industries have definitely developed there.

Road communication could not be so
sfficient from the view pointof today’s needs.
That is why the railways has got its own
iMmportance. | would like to request him that
it is very necessary to spread railways net-
work in this region from economic progress
view point. The areas which are backward,
tribal and devoid of progress should be pro-
vided this facility.

It is necessary to remove regional im-
balances. At places, there has been exces-
sive development of railways with large
number of trains and at places there are very

. few. As such from the point of view of remov-

ing regional imbalances, it should be done. |
would like to draw the attention of the hon'ble
Minister to the hike he has mada in the freight
charges and passenger fares. He says that .
the uncrease in'the freight charges is minor.
But | fail to understand as to how it is minor.
There has been a hike of 7 1/2 in freight
charges and the passenger fare hasgone up
not by 10 10 15 per cent but by 26%. By and
large the hike will affect the prices in the
market, because the coal freight has also
been increased by 4%. This wil lead to
inflation and the Government will not be able
to check the prices. The Hon. Finance Min-
ister is also present here. Even if he saysthat
he Is trying to curb inflation in practice he is
increasing inflation. The hon. Minister of

" Railway should helphim. Because thebudget

proposals will lead o an increase in inflation
and rise in market prices. A heavy burden
has been puton the poor and the downtrod-
den. A distance of 10 kilometres has been
exempted from fare hike. Today, nobody
undertakes 10 kilometres journey. Normally,
people from 50-1001CM.
dhuﬂmlhﬂm&:ﬁnh
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will come to know that maximum railway
that too from second class traveliing. But the
Govemment wants to take more from the
middie class travelling by second classes
and extend exira benefits to upper class
passangers. As an eyewash the Govem-
ment may claim that it has increased the
upper class fares 15 to 25%, but in spite of
thatthe revenue samings from upper ciasses
will be less than the earnings from second
class passengers.

. | would, therefore, iike t0 request the
hon. Minister to completely withdraw the
hike he has proposed in passenger fares
and freight charges. Alongwith a hike in
passenger fares and freight charges, the
Govemnment has also increased the cost of
season tickets. People availing seasonticket
facilities are spread all over the country. It is
a big problem in suburban Bombay. Just
hardship of season ticket holders inJhansiin
Uttar Pradesh. in my area also people avail
of this facility daily. By increasing the cost of
season tickets the Government did a great
injustice to lakhs of such passsngers. in
these hard days of rising prices, the Govemn-
ment has created one more problem for
them. :

| would like to request the hon. Minister
to admit the Cut Motion given by me and
withdraw the fare hike, because this hike will
put people in grater hardship. Now | would
like to make a submission on a different
subject, a discussion on which was being
held yesterday. it is about catering service in
the raiiway. We have experimented both the
systems. Now the Govemment has priva-
tised the caterting service. But it has not
proved useful. When the private contractors
come 0. know that we are the Members of
Parfiament, they try

ticles 10 us. In case they do not recognise us,
mmmmnm lamof

0 serve fresh food ar- -

Humm,ma{mdmmm 4908
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in this connection lwould like to say that
there is a piace called Shyamgarh under
Western Railways in my constituency. A
base kiichen has been instalied there. Equip-
ments worth lakhs of rupees were imported
and were installed there for making sssential
arangements for the Superfast trains, and
Frontier mails etc. All has been done with a
view to ensure supply of food material. But
all the arrangements were handed over to
the contractors and in this way lakhs of
rupees have been wasied. | am at a loss to

" understand as o why lakhs of rupees have

been wasted on the import of such equip-
ments, when the pains were of different tum.
lam unable to understand as to why you are
changing the plans again and again.

| would ke to draw your attention to-
wards some very special things. First thing
relates to the quality. This is correct that the
Govemment has started many new trains,
but with the increase in utility and demand for
Raliways, the quality of services offered is
deteriorating. You should pay aftention to
the problem. Government is continuously
ignoring the passengers amenities. Leave
the big stations like Bombay and Calcutta
where scarcity of drinking water can arise,
there is no proper arrangements for drinking
water even at the stations like Ratlam, In-
dore, Ajmer an Jaipur. There is good ar-
rangements for waler at big stations, but
there are no such arrangements on small
stations. Though water huts have been pro-
vided yet thare is no waterman. This is the
situation at Mandsaur station in western
Rallways. If the matter is raised with the
station - master he replies that watermen
have been removed and the water is sup-
plied by Municipality and it is available only
when itis supplied by the Municipality. When
it is not supplied water is not available , atthe
station and he is heiplass in this matter. This -

JIs their answerto the problem. | would- like to

submit that Govemment-shouki make ar-
wuﬂnwdm
men at the stations where there are water
huts and the number of traveliers is also very
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| would like to submit one more thing. A -

new goods train has been introduced from
Kota to Neemuch and now a passengers
train is also introduced. | have given a cut
motion in this regard. | have submitted that
line should be extended up to Ratlam on
broad gauge. | have requested to the hon-
orable Minister in this regard and | think he
would definitely agree with me. Neemuch is
the Headquarters of CRPF. There is a big
cement factory. Near Neemuch in Khod.
There is another lange cement factory, an
Akaline factory and there are two cement
factories in Chittor. A lotof loading unloading
work is being done there. Factory owners
have told that they used to load their goods
through metre gauge and the loading work
we, used to be done at Ratlam. But now they
are directed to send their goods through
broad gunge. Now the loading is done at
Ratlam but at firstly it goes to Kota then it
goes to Bombay via Ratlam and this way the
distance is increased and it creates unnec-
essary burden on the factory owners. So it
would be better if that line is extended up to
Ratlam. In this regard, the survey has al-
ready been conducted. | would like 10 re-
quest you to initiate further action in this
regard.

| would like to make one more submis-
sion in regard to some other rail lines also.
There is a train being run on meter gauge
from Kachegnda to Jaipur. In view of the
heavy demand, this train should be extended
upto Delhi so that the people may be able to
get direct train upto Delhi and they need not
change the trains at Jaipur. Similarly, some
trains start from Ajmer and stationed at Chittor
and some trains start from Chittor and sta-
tioned at Neemuch. | would request you to
extend these trains upto Ratlam. This would
also serve the purpose of shutiling. The
passengers would also have some conven-
jence and the commercial sector and other
people will also be benefited. In view these
circumstances. there is a need to extend
these trains. | hope you should pay a ser-
vious attention to this problem. The train 111

-\dﬂzonﬂllnm-stmdclmrﬂm '

should also be restored.

MARCH 13, 1992

of Rly. Conv. Commiitee; 500
Dem. for grants (Rlys.), 1992-93
and Supply. Dem. for
grants (Rly.), 19971-92
| would also like to draw the attention of
the Govemment regarding thefts and other
crimes in trains. These should not be taken
in an easy way. It causes serious trouble by
way of loss of railway property. Theft of coal
in Railways is very common phenomena
causing heavy loss to the railway property.
The Government should make proper secu-
rity arrangements so that this foul trend is

checked. Theinterests of railway employees
and labourers should be safeguarded.

There is only one train between
Khandwa and Ajmer which had been started
before independance. lwould demand thata
new fast train should also be introduced,

- Again the passengers amenities have not

been imported in proportion to the increase
in rates of passenger fares. | would request
the hon. Minister that he would definitely
take action on the points raised by me, ltis
necessary to constructs an overbridge near
the Mandsaur and Neemuch stations,

In the end, | would conclude by submit-
ting something regarding my own constitu-
ency. | have requested the hon. Minister

" many a time that a halt should be provided at

Shyamgarh for the superfast train running
betweenJammu-Tawi- and BombayJammu
tawi-Hapa and Jammu Tawi- Ahemedabad,
since it is a central point, centre of business
activity and a tourists spot like Gandhi nagar
which is near o it. Being a tourists centre as
well as a central point, a number of passen-
gers visit these places. Therefore, it is nec-
essary fo provide a halt there, for the trains.
in the end, | would not like to repeat the
proposals. | hope you would accent them. |
thank Madam Chairperson and conclude.

SHRIPURNA CHANDRA MALIK: Ibeg
to move:-

“That the demand under the Head
Miscellaneous Expenditure be -
_ reduced by Rs. 100.”

Mbm-mﬁ:
Kaka Mail, A.C. Express and
mmamw
@9) -
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*That the demand under the Head
Miscellaneous Expenditure be
reduced by Rs. 100.”

/MNeed to provide stoppage of
Darjelling Mail at Khara and
Gushkaria stations./ (34)

“That the demand under the Head
Miscellaneous Expenditure be re-
duced by Rs. 100."

ning between Burdwan and Asan-
sol./ (36)

“That the demand under the Head -

Miscellaneous Expenditure be re-
duced by Rs. 100.”

Meed for electrification of the
Bondal-Katwa line./(39)

“That the demand under the Head
Assets Acquisition, Construction and
Replacement.”

MNeed 1o construct a fiyover be-
tween Burdwan and Barkai Rail-
way line./ (40)

Mﬂndmunduﬂu lhﬂtlutl
Assets Acquisition, Construction and
- Replacement.” o

MNeed 10 construct uradclﬁond

Dem. for grants (Riys.), 1992-83
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line between Bumpur and Asansol
Station./ (460)

/Need to increase the number the
number of Coaches in all the trains .
to avoid overcrowding in 2nd class
(3 tier )/. (462)

“That the demand under the Head
Assets Acquisition and Construction
and replacement be reduced by Rs.
100"

/Need for modernisation of

" *“That the demand under the Head

Assets Acquisition and Construction
and replacement be reduced by Rs.
100.”

/MNeed for introducing more trains
on Budwan-Katwa lines./ (464)

“That the demand under the Head
Assaets Acquisition and Gonstruction
and replacement be reduced by Rs. .
100.”

MNeed 1o provide ana over-bridge
overthe Kainagate Burdwan town./
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SHRI BHOGENDRA JHA (Madhu-

bani): | bet 10 move:-

“That the demand under the Head
Rallway Board be reduced by Rs.
100.”

/MNeed to convert Samastipur-
Darbhanga Metre-gauge line into
broad-gauge line /A97)

“That the demand under the Head
Railway Board be reduced by Rs.
100.” -

Meed to retain the rallway work-
shop at Samastipur./ (B8)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

" Need 10 link the Sakai-Hasanpur

by a new raiway line./ (99)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to re-start the trains between
Darbhanga-Raxaul,Darbhanga-
Lohata Bazar, Darbhaga-JaiNagar
and Darbhanga- Nirmali./ (100)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

'Mbmanw-hddgn
near the gumti in the north of

Darbhanga junction./ (101)

*That the demand under the Head
Railway Board be reduced by Rs.
1“-- 3 .
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Jai Nagar to Allahabad and
Guwahati./ (102) :

"“That the demand under the Head
Rallway Board be reduced by Rs.
100.".

MNeed to connect Divisional Head-
quarters of Hazaribagh and Dumka
at Bihar with railway lines./(1253)

“That the demand under the Head
Raillway Board be reduced by Rs.
100.°

MNeed to connect Nimal and
Thammitha' stations of Samastipur
Division in North eastern Railway
by bridge./ (1254)

“That the demand under the Head
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/Need to convert Samastopur-
Darbhanga, Jainagar metre
gauge rail line into broad gauge
line./ (1258)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

Meed to acquire the railway line
from Bheemnagar to Chatra from
the Govarnment ¢f Bikar./ (1252}

-*That the deémand under the Head

Railway Board be recduced by Rs.
100."

/MNeed to intei-corinext Sitamarhi-
Jainagar-Lauka Bazar by Railway
lines./ (1262)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

MNeed to construci a bridge over
Gaomt., north east of Sakn iunclion
i Samastipur Division./ {1261)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

Meed to convert Korahia,
Muraitha and Tokar Railway
Station into a full {ledged stations
in Samastipur Division. (1262)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/Meed to modernise the station of
Madhubani District Headquarter of
Samastipur Division./ (1263)
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“That the dem under the Head
Railway Board be reduced by Rs.
100.”

/Need to attach a direct bogie for
Allahabad an gudwahti from
Jainagar Station of Samastipur
Division./

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Meed to introduce a direct train or
at least a bogie from Samastipurto
Patna./ (1265}

“That the demand under the Head
Railway Board be reduced by Rs.
100."

MNeed to convert Muzaffarpur-
DarbhangaMetre Gaugelineintoa
broad gauge line./ (1266)

“That the demand under the Head
Railway Board be reduced by Rs.
100"

MNeed for early completion of
. Bagha-Chhitauni Railway bridge./
(1267)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

MNeedto covert Jainagar-Janakpur-
Nepal metre gauge line into broad
gauge line./(1268)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/Need to abolish Railway Board./
(1269)
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SHRI BRAHMA NAND MANDAL

{Manghyr): | beg to move:-

“That the demand under the Head
Railway Board be reduced by Rs.
100."

MNeed to construct an over-bridge
at level crossing of Purab Saral
railway station./ (133)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

Meed to raise the level of Western
platform of Pureb Sarai Railway
station./ (134)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed to construct two new plat-
forms at Jamalpur railway station./
(135)
“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Meed to provide computerised

computerised reservation facilities

at Jamalpur railway station imme-
diately./ (136)

*“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed to provide drinking water
facilities round the clack at Purab
Sarai railway station./ (137)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/Meed to construct more waiting
halls for second class passengers

at Jamalpur railway station./ (138)
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"That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to raise the level of piatform
No.1 of Kiul railway station./ (139)

“That the demand under the Head
Raliway Board be reduced by Rs.
100.”

/Need to provide railway booking
facilities at Jamalpur railway sta-
tion for Patna in Tinsukhia Malil./
(140)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to attach at least one coach
in Danapur-Howrah fast passen-
ger train for second class passen-
gers./ (141) '

“That the demand under the Head
Railway Board be reduced by Rs.
100."

Meed to take concrete steps to
ensure punctuality of trains./ (142)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

Meed to provide a new express/
mail tain from Jamalpur to
Bhagalpur for Patna./ (143)

“That the demand under the Head
Railway Board be reduced by Rs.
1007 .

/MNeed to attach a coach in Vikram-
shila Express from Jamalpur for
the benefit of passengers./ (144)

“That the demand under the Head
Railway Board be reduced by Rs.
100.
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MNoed to extend Sealdah-Mugal-
mmm_moomuu-ss)

*That the demand under the Head
Railway Board be reduced by Rs.
-100.”

/MNeedtore-introduce the cancelled
morning trains under Munger-
Jamalpur section./ (146)

*“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed to provide a stoppage of
Howarh-Amritsar Express train at
Bathipur railway station on Eastern
Railway./ (147)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to convert Bhalui Halt Sta-
tion into full-fledged station at the
earliest./ (148)

. *That the demand under the Head
 Railway Board be reduced by Rs.
100.”

MNeedto extend Asansol-Simuktalla
passenger frain upto Mokama./
(149)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to provide drinking water in
Rampur railway colony of Jamalpur
immediately./ (150)

“That the demand under the Head
FlaiiwayBoardborodwodbyHa.
100.”

MNeed to provide halt of 8183 Up
and 8184 Dn. Tata-Patna express
train at Kiul railway station./ (151)

grants (Rly.), 1591-92
“That the demand under the Head
Railway Board be reduced by Rs.
100.”

MNeed to restore the reservation
facilites in Tisukia Mail train from
Sillighri to Bhagalpur and from
Jamalpur railway station ./ (152)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/MNeed to provide halt of express
trains at Mananpur railway station./
(153)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed to provide a new halt be-
tween Kajra and Mananpur railway
station on Kiul, Sahebganj loop rail
section./ (154)

“That the demand under the Head
Railway Board be reduced by Rs.
100"

/Need to double the six sm. rail
track between Jamalpur and Ra-

tanpur./ (155)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Meed to double the 6 km. rail track
between Kiul and Kajra immedi-
. ately./ (158)

“That the demand under the Head
Operating Expenses-Rolling Stock
and Equipment be reduced by Rs.
100.”

Meed to stop recurring expendi-
ture on steam engines particularly
when. reuse of these engines in
Iindian Raflway is being stopped./
(881)
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“That the demand under the Head
Railway Board be reduced by Rs.
100."

MNeed to provide more funds mod-
emisation of Jamalpur rail tactory /
(1109)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

Meed to provide more funds for
expansion of Jamaipur Locoshed./
(1110)

“That .the demand under the Head
Railway Board be reduced by Rs.
100."

/Need to provide more funds for
laying the double railway line be-
tween Kiel-Jamalpur in Bhagalpur
section and completing the double
tailway line work between Kiel-
Kazrawithout furtherdelay./{1111)

SHRI SHYAM LAL KAMAL (Basti): |
beg to move:-

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

Meed to have a cut in the hospital-
ity and entertainment expenses./
(230)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

Meedto increase productivity linked

bones./ (231)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

Meed to fulfil scheduled Castes/
Scheduled tribes quota in Group

A B.C.postsinthe Railways./ (232)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

Moed to set up a staff training
college for A and B category staff of
Indian in Northern India
Particularly in V.P./ (233)

SHRI AJOY MUKHOPADHYAY (Krish-
nagar): | beg to move:-

“That the demand under the Head
Railway Board be reduced by Rs.
100."
/MNaeed to provide necessary ameni-
ties to he genuine passengers./
(475)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeedto keep railway coaches and
lavatories clean./ (476)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”
/MNeed to to maintain punctuality
and safety of railway service./(477)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/MNeed to improve the standard of
catering service./ (478)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”
MNeed to complete the ongoing
railway projectsimmediately./ (479)

“That the demand under the Head
General Superintendence and Serv-
iceson Railwaysbe reducedto Re.1.”

/Failure to withdraw the increase in
railway fares for the second class

passengens./ (505)
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“That the demand under the Head

General Superintendence and Serv-
iceson Railwaysbe reducedto Re.1.”

JFailuretowithdrawthe hike infares
of seasonal tickets./ (506)

*That the demand under the Head
General Superintendence and Serv-
iceson Rallways be reducedtoRe.1.”

fFailure to withdraw the hike in rail-
way freight charges./ (507)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reducedio Re.1.”

/Failure to avoid reduction of work
force in Rallway./ (508)

“That the demand under the Head
General Superintendence and Serv-
ices on Rallways be reduced by Rs.
100."

/Need to improve amenities for the
second class passengers./ (555)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100.”

}Nndbmunpunmnllylnd‘

safety in rdilway service/ (556)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100."

/MNeed to increase the speed of the
long distance trains./(557)

“That the demand under the Head
General Superintendence and Serv-
ices on Rallways be reduced by Rs.
100.7

Mbwmﬂwm
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including waiting rooms and toilets
rooms and toilets clean./ (558)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100.”

MNeed to rmeinstate the railway
comployees whose services were
terminated without any inquiry./
(559)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.

100.”

MNeed to fill up the large number of
vacancies in different categories in
railway./ (560)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100.” .

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100."

Moodtokuprailwuywadusand
lavatories clean./ (562)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100.”

Moed 1o check malpractices in
railway booking offices./ (563)
“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.

100."
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/MNeed to reinstate the dismissed
railway employees immediately./
(1283)

*That the demand under the Head
General Superintendent and Serv-
ices on'Railways be reduced by Rs.
100."
/Meed to ensure punctuality in train
services./ (1284)

“That the demand under the Head
General Superintendent and Serv-
icas on Railways be reduced by Rs.
100."

/MNeed to stop malpractices in rail-
way booking offices./ (1285)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100."

/MNeed to ensure punctuality of
Darjeelity mail./ (1286)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100.”

/Meed to provide stoppage of N.E.
Express at Dalkhola and Alubari
Road./ (1287)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100."

MNeed to provide stoppage of
Awadh Assam Express at Dalk-
hola and Alubar; Road./ (1288)

*That the demand under the Head
General Superintendanca and Serv-
ices on Railways be reduced by Rs.
100.”

MARCH 13, 1992

of Rly. Conv. Committes; 516
Dem. for grants (Rlys.), 1992-93

and Supply. Dem. for

grants (Rly.), 1991-92
Meed to provide stoppage of the
proposed Haldibari-Sealdah tri-
weekly Express at Dalkhola, Alubari
Road, Harishchandrapur, and
Sansi railway stations and make it
daily instead of tri-weekly./ (1289)

“That the demand under the Head
Assets Acquisition Construction and
Replacementbe reducedby Rs. 100.”

/Need to construct fly-over at Dalk-
hola and Kishangang over the rail-
way tracks./ (1290)

“That the demand under the Head
Assets Acquisition Construction and
Replacementbe reducedby Rs. 100.”

/MNeed to convert MG railway line
into BG from Barsoi to Radhika-
pur./ (1291)

“That the demand under the Head
Assets Acquisition Construction and
Replacementbe reducedby Rs. 100.”

Meed to extend Metro railway from
Tollygunj to Garia./ (1292)

“That the demand under the Head
Assets Acquisition Construction and
Replacementbe reduced by Rs. 100.”

/MNeed to connect West Dinajpur
District with other parts of the State
of West Bengal by rail./ (1293)

“That the demand under the Head
Assets Acquisition Construction and
Replacementbe reducedby Rs. 100.”

Meed to construct Balurghat-Ekla-
kshi rallway line immediately./
(1294)

SHRIMATI SUSEELA GOPALAN
(Chirayinkil): | beg to move:

“That the demand under the Head
Railway Board be reduced to Re.1.”



Gen. Diss., Res. re.
Recomendations

/Privatisation of catering department

by threwing out thousand of workers .

from thair jobs and making the jour-
ney of passengers difficult./ (894)

“That the demand under the Head
Railway Board be reduced to Re.1.”

/Reduction of workers by 40% which
will curtail further job opportunities
for youth and throwing our workers
from their employment./ (895)

“That the demand under the Head
Railway Board be reduced to Re.1.”

/Falure to reguiarise the services
of casual and temporary workers
for years./ (896}

“That tha demand under the Heac
Railway Board be reduced to Re.1.”

fFaiiure to construct new railway
lines ir: the backward areas cf in-
dia./ (897)

“That the demand under the Head
Railway Boatd be raduced to Re.1.”

MNegligence of a State like Tripura
which has no raillink from Agarthala
10 other parts of the country./ (898)

“That the demand under the Head
Railway Board pe reducad to Fe.1."

[Failure to provide a Railway Coach
Factory of atleast big railway work-
shops for Kerala / (899)

“That the demand under the Head
Railway Board be reduced to Re.1.”

fFailure to provide adequate facili-
ties like waiting rooms, roofing in
railway plattorms and new build-
ings at the Railaway Stations In
Kerala./ (300)

*That the demand under the Head

517 Rly. Budget, 1992-93 PHALGUNA 23, 1913 (SAKA)of Rly. Conv. Committee; 518

Dem. for grants (Rlys.), 1992-93
and Supply. Dem. for
grants (Rly.), 1991-92
Railway Board be reduced by Rs.
100."

/Need to improve the conditions of
railway wagons and bogies sent to
the South especially Kerala./ (901)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Need to supply torch light instead
of the kerosene lamp to the work-
ers who are checking the railway
lines and bogiestoavoid accidents./
(902)

“That the demand under the Head
Railway Board be reduced by Rs.
100.”

/Meed to construct the railway line
from Nilamber to Farck in Kerala./
(903)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/Meed to construed Railway over
bridge at Chirayinkil (Sharkara) in
Quilon, Trivendrum broad gauge
ling./(904)

“That the demand under the Head
Raiway Board be reduced by Rs.
100."

/Need to provide better facilities for
passenger from Bombay to Con-
chin in Jayanthi Janta and to pre-
vent over crowding in the reserved
compartments./(905)

*“That the demand under the Head
Railway Board be reduced by Rs.
100.” i
/Need to prevent the attack of
hooligansintheJayanthiJantafrom
Bombay to Cochin and save the
passengers from attack and losses
of their balogings./(906)
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*That the demand under the Head
Miscellaneous working Expenses be
reduced by Rs. 100.”

/Need to provide better facilities at
Kadaktavur railway station as

demanded by the passengers
association./(907)

*That the demand under the Head
Miscellaneous working Expenses be
reduced by Rs."100."

/MNeed to provide a stop of Execu-
tive Executive Express at Varkala
which is a tourist centre./(908)

*That the demand under the Head
Miscellaneous working Expenses be
reduced by Rs. 100.”

Meed to provide a new train from

Dethi to Trivandrum./(909)

*That the demand under the Head
Miscellaneous working Expenses be
reduced by Rs. 100.”

/Meed to expedite the renovation
work at Ernakulam junction./(910)

*That the demand under the Head
Miscellaneous working Expenses be
reduced by Rs. 100."

Meed to reconstruct the railway
stations in Northern Kerala./(911)

“That the demand under the Head

Miscellaneous working Expenses be
reduced by Rs. 100."

/Need to provide better facilities
including roofing for railway plat-
form at Neeleswaram in the Ca-
lucut-Mengalore broadgauge line./
(912)

*That the demand undef the Head
Assets Acquisition, Construction and
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Replacement ba reducedby Rs. 100.”

Meed to construct the railway
bridge in Kayankulam Alleppey
railway line at Ambapuram./(913)

“That the demand under the Head
Assets Acquisition, Construction and
Replacement be reducedby Rs. 100.”

/Meed to provide more funds for
Konkan railway for its speedy con-
struction./(914)

“That the demand under the Head
Assets Acquisition, Construction and
Replacementbe reducedby Rs. 100."

Meed to provide better facilities for
the way side inspectors in the rail-
way line./(915)

“That the demand under the Head
Assets Acquisition, Construction and
Replacementbe reducedby Rs. 100.”

MNeedtoconstructmetre-gaugeline
from Quilon to Madurai./(916)

SHRI DATTATRAYA BANDARU (Se-

cunderabad): | beg to move:-

*“That the demand under the head
generalsuperintendence and serv-
icas on railways be reduced by Rs.
100."

Meed to stop collection of bed-roll
charges for two nights when the
same bedroll is used by the pas-
senger of the second night withcut
a change of bed roll./ (1149)

*That the demand under the head
general superintendence and serv-
ices on railways be reduced by Rs.
100."

Meed to ensure punctually in train
services particularly of A.P. Express
and Dakshin Express./(1150)
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Recomendations

*That the demand under the head
general superintendence and serv-
ices on railways be reduced by Rs.
100."

Meed to stop malpractrces in rail- -

way bookin offices./ (1151)

“That the demand under the head
general superintendence and serv-
ices on railways be reduced by Rs.
100.°

MNeed to provide stoppage of
Tamilnadu and Kerala Express at
Khammam railway station./ {(1152)

“That the demand under the head
general superintendence and serv-
ices on railways be reduced by Rs.
100.

MNeedto increase the production of
‘railway coaches./ (1153)

*That the demand under the head
general superintendence and serv-

ices on railways be reduced by Rs. -

100."

/Meed to replace the old engines,
old coaches, old wagons./ (1154)

“That the demand under the head
general superintendence and serv-
ices on railways be reduced by Rs.
100."

MNeed to create new ways for
mobilisation of additional resources
in the Railways./ (1155)

“That the demand under the head
operating expensestraffic be reduced
by Rs. 100.”
/MNeed to computerise reservation
facilty at Khammam rallway sta-
tion./ {1156)

“That the demand under the head

operating expensestraffic be reduced
by Rs. 100.”
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/MNeed to withdraw disproportion-

ate unbearable and illogical hike in

the fares of season tickets./(1157)

*That the demand under the head
oporltrummutrdﬁcbemdumd
by Rs. 100.”

/Need to construct an overbridge at
Fatehnagar level crossing road in
Hyderabad./(1158)

*That the demand under the head
operating expenses traffic be reduced
by Rs. 100.”

MNeedto complete the railway elec-
trification words throughout the
country particularly in Andhra
Pradesh./ (1159)

*That the demand under the head
operating expensaes traffic be reduced
by Rs. 100.”

MNeed for conversion of meter
gauge into broad gauge on Kachin-
guda, Manmad Line./ (1160)

“That the demand under the head
operating expenses traffic be reduced
by Rs. 100.”

Meed for laying of new railway line
between Ramagundam and Latur./
(1161)

“That the demand under the head
operating axpenses traffic be reduced
by Rs. 100.*

Meed to complete the Railway
electrification work from Hydrabad
to Kazipet./ (1162)

“That the demand under the head
operating expenses traffic be reduced
by Rs. 100.”

Meed to lay new tracks in South
C.r@mlﬂailmyZon.J(ﬁBS}
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“That the demand under the head
operating expensestrafficbe reduced
by Rs. 100.”
/Need to costruct the foot brdige at
Kodur railway station./(1164)

“That the demand under the head
operating expensestraffic be reduced
by Rs. 100.”

/Need to complete the Circular Rail

System in Hyderabad and Secun-
derabad twin cities./ (1165)

“That the demand under the head
operating expensaestrafficbe reduced
by Rs. 100."

MNeed to withdraw the proposal
privatisation of own your cooach
system./ (1166)

“That the demand under the head
operating expensaes trafficbe reduced
by Rs. 100.”

/MNeed to replace the 2,500 running
steam engines./(1167)

“That the demand under the head .

‘operating expensestraffic be reduced
by Rs. 100.”

MNeed for conversion of meter
gauge into broad gauge on Tirupati
Katipadu Line./ (1168)

“That the demand under the head

operating expensestraffic be reduced
by Rs. 100.”

/Meed to retain the name of Pan-
durangpuram station instead ofthe
proposed Bhadrachalam Road
station./ (1169)

“That the demand under the. head
op-nﬁngupemostmfﬁcbomdtmd
by Rs. 100."
/Need to provide emergency fight
at stations/(1170)
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“That the demand under the head
operating expensestrafficba reduced
by Rs. 100."

/Meed 1o provide dormitory accom-
modation for passengers at Kham-
mam railway station./ (1171)

“That the demand under the head
operating expensestrafficbe reduced
by Rs. 100.”

/Meed to costruct rest house for
porters at Khammam railway sta-
tion./ (1172)

“That the demand under the head
assets acquisition construction and
replacement be reduced by Rs. 100.”

/MNeed to provide sufficient funds
for the development of the Kham-
mam railway station./ (1173)

“That the demand under the head
assets acquisition construclion and
replacement be reduced by Rs. 100.”

/Meed to provide sufficient funds
for the development of the Secun-
derabad railway station./ (1174)

SHRMATII GIRWA DEVI (Maharaj
Ganj): | beg to move:-

“That the demand under the head
Railway Board be reduced by Rs.
100."

/MNeed to provide broad-gauge line
between Hajipur-Samastipur-
Darbhanga route./ (1270)

“That the demand under the head
Railway Board be reduced by Rs.
100.*

. MNeedto constructanewrail lineon
Hasanpurand Sakri (N.Rly.)/ (1271)
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“That the demand under the head
Railway Board be reduced by Rs.
100.”

) MNeed to develop the railway work-
shop Samastipur./ (1272)

*That the demand under the head
Railway -Board be reduced by Rs.
100.”

MNeed to construct overbridge on

river Ganga between Patna Hajipur/
. (1273)

“That the demand under the head
Railway Board be reduced by Rs.
100"

/Need to construct bridge over river

Ganga near Bhagalpur and Sul-
tanpur/. (1274)

“That the demand under the head
Railway Board be reduced by Rs.
100.”

Meed to convert MC line into BG -

on Banaras-Chhapra-Sonepur-
Hajipur-Muzaffarpur route/. (1275)

“That the demand under the head
Railway Board be reduced by Rs.
100"

/Meed to restore the MG line be-

tween Daraunda and Maharajgan}/ _

.(1276). "

“That the demand under the head
Railway Board be reduced by Rs.
100.”

Meed to reinstate the dismissed
railway employees./ (1277)

SHRI V. DHANANJAYA KUMAR.

(Mangilore): | beg to move:

Dem. for grants (Rlys.), 1992-93

and Supply. Dem. for

grants (Rly.), 1991-92
“That the demand under the head
Railway Board be reduced by Rs.
100.” :

Meed to constitute South Wester.a

Railway Zone with Bangalore as its
. headquarters./ (1279)

*That the demand under the head
Railway Board be reduced by Rs.
100.”
MNeedto convert allthe mete gauge,
linesinto broad guage lines./ (1280)

“That the demand under the head

‘Railway Board be reduced by Rs.

100.”

/Meed to operate a train during day
between Mangalore and Banga-
lore./(1281)

“That the demand under the head
Railway Board be reduced by Rs.
100.
/MNeed to constitute a separate rail-
way division with Mangalore as its
headquarters./ (1282)

-SHRI GEORGE FERNANDES
(Muzajjarpur): | beg to move:-

“That the demand under the head
Railway Board be reduced by Rs.
100." -

Meed to complete the work on
Chittauni-Bagah railcum-road
bridge and the railway track as
scheduled within three years.
(1299)

“That the demand under the head
Railway Board be reduced by Rs.
100."
Meed to complete work on the
Konkau Railway on schedule by
October, 1982/ (1300)
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*That the demand under the head
Railway Board be reduced by Rs.
100.”

/Need to rmeinstate railwaymen
whose services were terminated
‘under Rule 14 (ii)./ (1301)

“That the demand under the head
Railway Board be reduced by Rs.
100." )

MNeed to implement the new rules
for recognition trade unions./ (1302)

“That the demand under the head

Railway Board be reduced by Rs.
100."

/MNeed 1o chalk out a programme to
lay 1000 kms of new railway track
every year./ (1303)

“That the demand under the head
Railway Board be reduced by Rs.
100."

Meed to pursue policiesthat do not
lead to unemployment among rail-
waymen./ (1304)

“That the demand Lnder the head

Railway Board be reduced by Rs.
100."

MNeed to introduce “Kullars' in all '

taurants run by contractors in order
to create or protect the jobs for
potters./ (1305)

“That the demand under the head
Raflway Board be reduced by Rs.
100.”

Meed to introduce randioom cloth
uniforms for railway empiloyees and

MARCH 13, 1992

of Rly. Conv. Committee; 528
Dem. for grants (Rlys.), 1992-93
and Supply. Dem. for
grants (Rly.), 1991-92
for the use of handiooms in guest
houses. trains etc. to creat or pro-
tect the jobs of handloom weav-
ers./ (1306)

*That the demand under the head
Railway Board be reduced by Rs.
100."

Meed to take effective steps to
check malpractices in rallways!
(1307)

SHRI SOMNATH CHATTERJEE
(Bolpur): | beg to move:

*That the demand under the head
Railway Board be reduced by Rs.
100.”

/MNeed to re-introduce 404 UP from

Bardhaman in Sahabganj loop
section of Eastern Railway./ (1308)

SHRI GIRDHARI LAL BHARGAVA
(Jaipur): | beg to move:

“That the demand under the head

Raﬂwayaoardabomdumdbyﬂs.
100.”

/Meed to consider the suggestions
of the consumers while fixing the
rates of eatables served through
railway catering service./ (1309)

“That the demand under the head

RMBoardsboroduoedbyRs.
100.”

MNéeed to check the incidents of
theft in trains./ (1310)

*“That the demand under the head

Railway Boards hn reduced by Rs.

100."
mudbwm'ndrawtholnum in
second class fares./ (1311)

“That the demand under the head
Halunyﬂurd:boroduudhyﬁs.
100."
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Meed to attach more bogies in
Minashi Express leaving from
Jaipur./ (1312) B

“That the demand under the head
Railway Boards be reduced by Rs.
100.”

MNeed to improve the catering serv-
icas in the railway./ (1313)

"That the demand under the head
Railway Boards be reduced by Rs.
100.”

/Need to provide better facilities to
the passengers of second class./
(1314)

“That the demand under the head
Railway Boards be reduced by Rs.
- 100,

/MNeedto lay new raitway lines inthe

backward ' area of Rajasthan./

(1315)

*That the demand under the head
Railway Boards be reduced by Rs.
100."7

Meed to provide better facilities of
drinking water at the small railway
stations./ (1316)

“That the demand under the head
Railway Boards be reduced by Rs.
100.”

MNeed to provide adequate ameni-
ties to passengers in all the com-
paﬂmqmsoimﬂmh.f (1317)

“That the demand under the head
Railway Boards be reduced by Rs.
100.”
/Meed for economy in establish-
ment expenditure./ (1318)

“That the demand under the head
Railway Boards be reduced by Rs.
100.°
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/MNeed to reduce the hike inmonthly
and quarterly season lickets./
(1319)

“That the demand under the head
Railway Boards be reduced by Rs.
100.”

/MNeed to treat T.T.E. staff of rail-
ways as running staff./ (1320)

DR. GUNAWANT RAMBHAU

SARODE (Jalgaon): | beg o move:

“That the demand under the head
General Superintendence and serv-
icas on Railways be reducad by Rs.
100.”

MNeed 1o introduce a new superfast
train between Bhusawal and Bom-
bay./ (1321)

“That the demand under the head
General Superintendence and serv-
icas on Railways be reduced by Rs.
100.”

Express at Jalgaon station./ (1322)

“That the demand under the head
Ganeral Superintendence and serv-
ices en Railways be reduced by Rs.
100.” '

Meedto reintroduce the suspended
- 1352 UP Bhusawal- Bombay pas-
sanger train./ (1323)

“That the demand under the head
General Superintendence and serv-
ices on Railways be reduced by Rs.
100.”

Meed to introduce a new Holiday
Express from Bhuswal to Bombay
via Khandesh./ (1324)
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" “That the demand under the head

Operating expenses traffic be re-
duced by Rs. 100.”

MNeed to provide computerised
reservation facility at Bhusaml
Juncmn.l (1328)

“That the demand under the head
Assasts-Acquisition Construction and
Replacement be reduced by Rs. 100.”

MNeed to construct a railway cross-
ing railway bridge at Bhandula and
Fekri gates crossings./ (1335)

SHRI YAIMA SINGH YUI.NAM (Inner

Manipur): | beg to move:

“That the demand under the head
Railway Board be reduced by Rs.
100.”

MNeed to employ local people atthe
railway station at Dimapur./ (1370)

“That the demand under the head

.RaﬂwayBoa:dboroducodbyRa
100."

/Needto have reservation quota for

Manipuris on pilgrimage from
Dimapur railway station./(1371)

SHRI MOHAN RAWALE (Bombay -
South Central): | beg to move:

“That the demand under the head
Railway Board be reduced by Rs.
100,

Meed to increase the strength of
Railway Protection Force to en-
sure safe rail journey./ (1377)

““That the demand under the head
Railway Board be reduced by Rs.
1007
/MNeed to withdraw hike in monthly
season tickets./ (1378)

grants (Rly.), 1991-92

“That the demand under the head
Railway Board be reduced by Fs.
100."

/Meed to withdraw hike in fares of
Second Class rail journay./ (1379)

“That the demand under the head
Railway Board be reduced by Rs.
100.”

/Meed to provide more facilities to
make rail joumey comfortable./
(1380)

“That the demand under the head
Railway Board be reduced by Rs.
100."

MNeed to seffect utmost economy in
wasteful expenditure and reducing
the strength of Railway Board./
(1381)

SHRIGANGA RAM KOHLI (Bayana) I
beg to move:

“That the demand under the Head
Railway Buardboroducodhyﬂs.
100.”

/Meed to stop the Delhi - Bombay

super fast trains at Bayana railway
station atleast for 2minutes. (1413)

“That the demand under the Head
Railway Board be reduced by Rs.
1007

/Néed 1o develop the Bayana de-
velop the Bayana railway sta-
tion.(1414)

“That the demand under the Head
Railway Board be reduced by Rs.
100."

/Need to provide a loco shed at the -
Bayana railway station. (1415)
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SHRIRAM SINGH KASHWAN (Churu):

| beg to move:-

“That the demand under the Head

General Superintendence and Serv-
ices on Railways be reduced by Rs.
100.”

Meed to introduce a super fast

Express train daily between Delthi

and Jodhpur via Ratangarh-
Sadulpur. (1416)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100.”

Meed to introduce a super fast

Expresstrainbetween Ganganagar
and Jaipur. (1417)

*That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100.”

‘Need to provide reservation facil-
ity in 2nd class in Bikaner Mail and
Jodhpur Mail for Bombay . (1418)

“That the demand under the Head
General Superintendence and Serv-
ices an Railways be reduced by Rs.
100.”

/MNeed to provide a two minute hat
of Jodhpur Mail at Padihar station.
(1419) '

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100."

/Needtoincrease reservationquota
at Ladnun Sujangarh, Ratangarh,
Churu, Sadulpur and Dungargarh
stations in Jodhpur Malil, Bikaner
Mail and Link Express. (1420)

“That the demand under the Head

Dem. for grants (Rlys.), 1992-93
and Supply. Dem. for

grants (Rly.), 1991-92
Superintendence and Serv-

ices on Railways be reduced by Rs.
100.”

MNeed 10 extend Sikar-Churu pas-
senger train uphSaduhu_r(1421).

“That the demand under the Head
General Superintendence and Serv-
ices on Rallways be reduced by Rs.
100.7 . :

Meed to provide stoppage of Link
Express at Rampura railway sta-
tion. (1422)

*That the demand under the Head
Repairs and Maintenance of Motive
Power be reduced by Rs. 100.”

Meed to provide diesel engine in
Ganga Nagar Express. (1423)

*That the demand under the Head

Operating Expenses Traffic be re-
duced by Rs. 100."

MNeed 1o increase the speed of
Ganga Nagar Express running
‘between Ganga Nagar and Jaipur.
(1424)

“That the demand under the Head

Operating Expenses Traffic be re-
duced by Rs. 100."

/Meed to constrict high level plat-
forms at Chhapar railway station
between Ratangarh and Medta
Road. (1425).

“That the demand under the Head
Assets Acquisition, Construction and
. Replacementbe reducedby Rs. 100.”

/Meed to provide manned ‘C’ class
railway crossings between Ratan-
garh-Ladnun. (1428)

“That the demand under the Head
Assaets Acquisition, Construction and
Replacementbe reducedby Rs. 100.”
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SHA ASTGHITA PRASAD SHUKLA

Whalisbac))/ beg 1o move:

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100.”

/Meed tc change the name of
Mughalsarai Railway station to
Pandit Deen Dayal Upadhyay Sta-
tion (1430)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100."

/MNeed to provide work to the re-
trenched workers by abolishing
contact system in Railway at Gora-
khpu:. {1431)

“That the demand under the Head
General Superintendence and Serv-
icas on Railways be reduced by Rs.
i00.”

/Meed to allot coltivable land ad-
joining railway line to the landless
farmers. (1432)

“That the demand under the Head
General Superintendence and Serv-
ices on Railways be reduced by Rs.
100.”

Meed to reduce increase in the
fares of all express trains. (1433)

“That the demand under the Head
Operating Expenses Traffic be re-
duced by Rs. 100.”

Meed to start a super fast train
between Gorakhpur and Allahabad.
(1434)

“Fhit $he.demand under the Head
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Operating Expenses Traffie be .

duced by As. 100."

/Need to provide a stop for 5265/
5206 at Tinich railway station,
(1435)

“That the demand under the Head

Operating Expenses Traffic be re-
duced by Rs. 100."

MNeed to provide adequate rail
wagons and rokes for transporta-
tion of coal to power houses, brick
kins and levy sugar in Uttar
Pradesh. (1436)

“That the demand under the Head
Operating Expenses Traffic be re-
duced by Rs. 100.”

Meed to run a super fast train from
Gorakhpur to Lucknow (1437)

“That the demand under the Head
Operating Expenses Traffic be re-
duced by Rs. 100.”

Meed to provide one three tier and
two genaral bogies in 507 Up and
508 Dn from Gorakhpur and
Lucknow. (1438)

“That the demand under the Head
Operating Expenses Traffic be re-
duced by Rs. 100.”

MNeedto connect a A/C Chair Carin
Vaishali Express running between
Gorkhpur and New Delhi. (1439)

“That the demand under the Head

Operating Expenses Traffic be re-
duced by Rs. 100.”

MNeedtoincreasereservationquota
in all trains at Basti Station and to
provide i reservation
facilities there. (1440)
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MNeed to0 introduce a train from
aormxhnmu«a

'Thd lho demand under the Head
Assets Acquisition, Construction and
Replacement be reducedby Rs. 100.”

. Balrampur via Doharight,

Bansgaor, Khajani and Tamesh-
war Nath. (1451)

“That the demand under the Head
Assets Acquisition, Construction and
Replacement be reducedby Rs. 100."

/MNeed to slectrify the broad gauge
line from Kanpur to Barauni. (1452).

[ Translation)

SHRI KAMLA MISHRA MADHUKAR
(Motihari): Madam Chairman, | would like to
thank you for giving me time. The hon. Min-

ister is an old friend of mine. | presume that

whenever | was elected tothe Parliament, he
was also there and whenever | lost the
elactions, he also lost. | have repeatedly said
this thing and I'am going to say the same
thing again,

[English)
THE MINISTER OF RAILWAYS (SHRI

C. K. JAFFER SHARIEF): | have not been
deteated. (intermuptions)

Dem. for grants (Riys.), 1992-83
grants (Rly.), 1991-82
[ Transtation]

SHRI KAMLA MISHRA MADHUKAR: |’
would like to submit that this Railway Budget
Is very dangerous for the middie class Gov-
emment and the clags.
You have increased the fare of second class.
Have you ever thought that distance be-
tween two stations is not less than 10 kilome-
ters? you have said that you are not going to
increase the fare upto a distance of 10 kil-

. ometers, but would increase the fare for

‘Bnger distances. The fare has been in-
creased by Rs. 25. It will adversely affect the

" middle class people who are Government

employees. | do not oppose the increase in
the fare of higher ciasses, but would like to

request that the increase in second class
fare should be withdrawn. It has burdened
the middle class. The freight charges have
already been increased by 71/2 per cent.
You say that you will check the price-rise.
Shri Manmohan Singh is also sitting here.
He also says that the price-rise would be
checked. Willthese increases not affect price-
rise? Will it not increase the process further?
| am of the view that there will be increase in
price-rise andtherefore, loppose this Budget.

15.00 hrs.

Secondly, the sleeper charges of sec-
ond class, mostly used by the middle class
have also been raised by Rs. 5. This will
cause a ot of difficulty to the common man.
| oppose this. The increase in the sleeper
charges should be withdrawn. This Budget
is anti-abourer. A lot of debate has already
taken place in the Parliament. A lot of discus-
sion has already taken place regarding the
reinstatement of workers against whom a
tough stand had been taken during the 1980
strike. But you have paid no attention to it.
For the last few years, causal labourers are
working in the railway workshop at Samas-
tipur under the N. E. Railway. Now, these
casual labourers have been removed and
contractors-have been hired for the work.
You should pay attention towards this. The
Suprema Court has given a directive thatthe
casual labourers who had continuously
worked for 360 days, should be given exten-



5§39 Ry. Budget, 1992-93
Gen. Diss., Res. re.
Recomendations

[Sh. Kambl Mishra Madhukar]

sion. It seemsthe hon. Minister has forgotten
‘the directive of the Supreme court. 90 work-

ers are working in Barauni for the last 10

years. But in spite of the directive given by
the Count, those workers were retrenched.
Some hon. Members drew the attention of
the Government towards it and a memoran-
dum was also submitted by the workers. But
there is no proposal to reinstate those work-
ers. Similarly, 3500 workers were working in
the Samastipur Locomotive Workshop since
1981. Their number has gradually beest
reduced to 800 by retrenchment. They were
being asked to work at Vijaynagar also.
Besides this, the surplus work used to be
done at Gorakhpur has been stopped be-
cause engine repairing, manufacture of
passenger coaches, foundry, copper wald-
ing and moulding etc. were being done at
Samastipur. All these works were removed
from there and shifted to Vijaynagar and
Gorakhpur. The labourers were shifted to
other places from the only workshop in North
Bihar. As such, they had to face lots of
difficulties. You have never paid attention
toward the upgradation of the Samastipur
Locoshed. Thousands of workers used to
work in this workshop which is located in
North Bihar. But, as some of its units have
been shifted, it has caused a lot of difficulty
to people. A large number of workers have
been retrenched. In Bihar, there is a work-
shop in Jamalpur. Wagons were being
manufactured and ¢ngines repaired In this
workshop. You said that modernization will
be done. But no attention was paid to it. You
have curtailed the work which was being
done there. A number of workers have also
been retrenched in the Jamalpur workshop
and by this you have increased their difficul-
ties. As a result there of, worker agitations
have been going on in North Bihar, particu-
larly in Jamalpur area and they have given
memoranda also. But no attention was paid
on them. This budget provides for increasing
the number of high officials only. it has been
done at the cost of class IV employees of the
Railways who have been retrenched. There
is no proposal of cutting down th.a expensed
n high officials. You have never thought
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about mvhwing the rampant ourrwlim
prevalent in them. Instead you have closed
your eyes from that direction. According w0
the policy of the Government , one lakh
railway workers are going to be retrenched
by the year end 2000. What steps the Gov-
emment is going to take in this regard? The
Govermnment is formulating its policies at the
instance of the World Bank and the Interna-
tional Monetary Fund, a mention of which
has been made by your Finance Minister.
You are going to privatise the railways. One
of our hon. Members said that the catering
service in railways is also going to be priva-
tised. This privatisation will only give way to
looting by the contractors and there will be
no improvement. Therefore, | oppose this
privatisation move.

Railway is the only department in our
country, where maximum number of work-

ers work. The railway board has issued a
new order that all the recruitment boards
should curtail recruitments. Due to this or-
der, 25000 poor and educated youth would
not get jobs. Usually 50,000 workers were
being recruited. Now half of them will not get
jobs. The posskbility of recrultment of half
their number-has also been ruled out. There-
fore, your policy is only going to increase
unemployment in railways. | oppose this
mﬂwaybudgolwhkﬁlruumumnmby-

Thohmmhhfmdmmﬂy

* tickets will adversely affects the daily com-

muters in cities like Bombay and Calcutta. k
will affect the Government employees.also.
Those who have a fixed income will be
adversely affected by this increase and they
will facae difficulties. You should pay attention
towards it.

Madam Chairman, this Budget is anti-
Bihar. While preparing the Rail Budget, they
have neglected Uttar Pradesh and Bihar.
After Uttar Pradesh, Bihar has the largest
population of 8 crores. They have thought
nothing about Bihar. As a result, the entire

. population of Bihar belonging to different

classes, different communities and differant
section, is opposing thh rail budget. B- .
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cause Bihar is not going to get any benefit

Left parties in the State. k has neglected all
those State, where some other party is in
power. it has been considerate 1o all those
States in which the Congress party is in
power. But the non-Congress State have
been neglected. No railway work is being
undertaken in our State.

Patna is the capital of Bihar. But it has
no direct rail fink with Bangalore, Bhubanes-

SHRI C. K. JAFFER SHARIEF: Some
people form U. P. had come to mest me in
the morning and me not to send
trains via Bihar, as most of the compari-
ments are badly damaged when the train

You won't sucosed in creating a confiict
between U. P. and Bihar, by making such
made o Hyderabad, Bangalore
Bhubaneshwar with Patna. Muzaftarpur is a

Dem. for grants (Rlys.), 1992-93

anZ Supply. Desn. for

grants (Rly.), 1991-92
very important commercial centre and the
Vaishali Express caters to the needs of the
passengers, but there is such a heavy rush
in that train and even the camera of Com-
merce has sent a memorandum requesting
the 1o introduce a superfast train:
between Delhi and Barauni Via Vaishali.
This & very important. The Government
should pay attention towards this matter or
else this heavy rush will continue forever.

| would also ke to know whether any
written orders have been givento T. T. Es,
asking them to collect fines upto Rs. 5,000
per month and that théir promotions would
be stalled and pay withheld, if they fail to do
80 Now, thousands of labourers from Bihar
go to work in Punjab. They are being looted.
This is a grave matter. | feel that if the
Government doesn't take any action in this
regard it would tantamount to gross neglact
of the peopile of Bihar, especially the migrant
workers. Therefore; the Government is re-

questad to take necessary action. Has the
Govemnment issued any orders asking T. T.

. Esw coflect fines 1o the tune of Rs. 5000/-?

Madam Chairperson, as such, there is

" notrainbetween Muzaffarpur and Bhagalpur.
. People of the area have been demanding

the introduction of trains for a long time.
Railway station across the country are being
computerized. Why doesn'tthe Govemment
link Muzaffarpur with the computer network?
What is the difficulty? Piease do consider
whether i is feasible or not?

Tha hon. Minister of Finance is present
in the House. He might be aware that there
is a place in Bihar know as Champaran from
where Mehatma Gandhi launched a nation
wide movement. Those in power chant his
name from dawn 1o dusk but there is no train

" by his name for the place. Similarly, | have

been writing letiers and exerting pressure to
convert the line
into broad-gauge and even now, | urge the
Government o make allocation inthis Budget
for the introduction of a train in this region
named after Gandhiji. At least this would
ensure that people remember his name. |,
therelore, request the Government to pay
aftantion in this regand. ;
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Similarly, there is need to expedite
constructidn of a bridge over River Gandak
at Chhitauni to link U. P. with Bihar. In
response to my letter to the Government in
this regard | was told that Bihar and U. P. are
not ghiing their share and hence the Union
Govemment is not in a position to builld the
bridge.The reply that Bihar and U. P. are not
co-operating cannot be an excuse. The
construction of a bridge at Chhitauni is very
essentialto link U. P. and Bihar and also from
the point of view of commercial and industrial
development. | would fike to know the time
by which it would be completed? ¥ the
Government has no such proposal, then let
it come out with an explanation. There is a
saying in Bhojpuri— “Data se som bhala,
Pardin deve jawab.”

SHR!I C. K. JAFFER SHARIEF: For

your kind information, | would lke to say that
it would be impossible for the Union Govemn-
ment to take any action unieas the U. P. and
Bihar Government pay their share.

SHRI KAMLA MISHRA MADHUKAR:
You mean to say that Bihar should suffer,
just because different parties are in power in
Bihar and U. P. Certainly, the bridge would
be built once the Congress gains power in
bath the State. Isn't it? But | think that this
dream won't materialize.

SHRIC. K. JAFFER SHARIEF: Thereis
nothing like that. Lot me make it clear. itis
everyone’s responsibility and everyone will
work together in this regard | would lke
know from those Government, as to why
they are not paying their share?

SHRI KAMLA MISHRA MADHUKAR:

. Why don’t you write letters to these State
Govemment? Vaishali is fast becoming a
popular tourist spot. It has a glorious past
including that of being the first republic. You
write to the U. P. Government that it is the
long standing demand of the people that a
railway line be laid between Hajipur and
Bethiah via Vaishali, Sahebganj, Araj and
Paharpur. The M. P. from that area, Shri
Shiva Sharan Sinha had raised this matter at
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" the meeting of the Consultative

attached fo the Ministry of Raliway. | t00
have baaen raising this demand for the past
many years. in your reply, it has been stated
that the Railways do not have adequate a
funds for this project, but the raliway network
is being expanded. Does the have
any welfare objective or is it motivated by
purely commercial objectives? i it has no

- welfare cbjective, let me tell you that is

commercially viable and you can go agreed
with it. | am glad that both the Minister of
Finance and the Minister of Raylways are
present in the House. Theiviore, what |
mean to-say is that...... | will take only two

Darbhanga, Samastipur, Raxaul,
Nirmoli, Jhanjharpur etc. in northern Bihar
are border areas. It is very important to
expand the railways network in this area. Not
only thie there is need to apeedily implement

- the decision to lay broad-gauge lines in the

sred to ensure the fast expansion of rail-
ways. Plesse give an assurance to the effect
that this project would be sanctioned. | would
aleo ke to add here that the rallway policy of
the Govemment is in consonance with the
policies formulated by the World Bank and
the LM. F. and those policies are making
their debut with the Railways. Shri Manmo-
han Singh is laughing: you have the right 1o
speak, 30 do we. However, these policies
are anti-workers. A strking example in this

. regard is the fact that instead of

the services of the casual workers, the Rail-
ways have chosen 1o select more workers
for their expansion programma. This has
happened in Barauni and in Samastipur.
Pleasa rectify these policies and strangthen
the existing railway services, for they arethe
lifeline of the country. We these
policies and lastly, | would like to say that the
Govemment should withdraw the hike in
second—class railway fares. Please make an
amendment in this Budget. We are confident
that you will do it . You wanted the MPs to
express their opinion and we did so. We are
confident that you will accept this sugges-
tion, as you understand the puise of people
and are in a posiion to provide solutions to
their problems.Therefore, you should witk
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draw the increase made in the [l class fare.

creasé in the cost of suburban raliway jour-
neys should also be withdrawn. You should
drop this anti-labour and anti-Bihar policy.
More expansion of raitways would be done in
Bihar, so that the people of the state could
feel that our Railway Minister Shri Jaffer
Sharief is actually a gentieman and accord-
ing to his name, he has given a good rail
budget .for Bihar. . How can we call him a

¥ he neglects Bihar. Athough, |

acceptthat he is a gentieman, buttis alithe

more necessary that he should act like one.
Nothing can be gained by just taking.

SHRI MOHAN
(Bombay—South Central): Mr. Chairman, Sir,
today, near about one crore people of our
country travel by trains. Out of them, 80 per
cent people travel by suburban trains. 11
iakh people in Caicutta, 41/2 lakh in Madras
and 45 |akh in Bombay travel by suburban
trains. In the year 1951 the population of
Bombay was 30 lakh and 8 lakh peopie used
to travel by suburban trains. Everyday, near
about 300 families reach Bombay from other
places to earn their livelihood. Today, the
population of Bombay has croesed one crore
limk. As compared to 1951 figures the number
of people using the suburban trains in
Bombay today is six times more. These
people travel from V.T. and Churchgate to
Kalyan and Virar. in this way, the Bombay
city is giving maximum income to the rail-

There has been a 17 per cent increase inthe
fare between Bombay and Delhi whereas
theincrease inticket fare in Bombay is 50 per
cent. The cost of monthly season ticket be-
tween Churchgate and Bihar (a distance of
50kilometers) in 1968 was Rs. 14.55, which
was increased 10 Rs. 60 in 1988, Rs 83 i

1991 and now the Relo, ginister has
increased k1o Rs. 116. The fare upto Boriali
adistance of 30 kilometers was Rs. 10.60in
1968, which was increased to Rs. 47 in
1988, Rs. 84in 1001 and now Re.97in 1002,

Similarly, the fare from Boribunder to Thane

RAWJJLE
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adistance of 30 kilometers, was Rs. 10.35in
1968, which was increased to Rs. 47 in
1988, Rs. 64 in 1991 and now it has been
increased to Rs. 97. This is a very surprising
increase. The cost of monthly season tickets
has been increased, but no attention has
Even though, 45 lakh people in Bombay
travel by suburban trains, the number of
trains has not been increased for them. Nice
bogies are attached 1o a train and they have’
a capacity of carrying 1730 passengers, but
near about 4000 passengers travel in them.
This gives more income to the railways.
Whenever ademand is madetoincrease the
number of trains, God knows from where the
Govemment collects figures and says that
suburban trains are not entre prising. Today,
these suburban trains have become so
crowded that the people are forced to hang
on door steps and sit on the roofs of the
trains. This results in a number of accidents
and many lives are lost. This rail budget is
going 1o cause more hardship forthe weaker
sections of the society, which is already hard

" up due to price—rise. The Suburban trains

give profit to the Government. In foreign

" countries, the Govemnments provide subsidy

to them accepting it as their social duty and
attention is paid towards passenger ameni-
ties. . .

Madam Chairman, it is very necessary
fo runthe trains on time and to increase their
speed. Often, the trains slow down at railway

and the time is wasted. Overbr-
idges should be constructed at the railway
crossings, so that the trains can run at full
speed and save time. A number of accidents
also take place ai railway crossings. Mobile
ambulances should be provided within every
5 kiiometres. Relatives of t's injured should
be Informed & . The number of
Iszies coupe in Ist and lind class should be
increasad. Women constables of R. P. F.
should be deployed at each ladies’ coiipe 52
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from there. Attention should be paid towards
the cleaning of foilets at stations also. Super-
fast and mail trains be continuously run from
Borivalli at every 3 minutes ondilferent tracks.

in 1975, there was 'a scheme for construc-

tion of metro reliway in Bombay. But God
know what happened to it. i the metro rail-
way is constructed, it will reduce the crowd of
passengers. Now parallel western and cen-
tral railway train tracks should be started.

Petrol worth Rs. 60 crore was stolen
from the rail wagons in igatpuri. The Indian
Oil Corporation has made a claim on the
railway in this regard. What is the value of
thatclaim and how ithas been paid? Whether
any investigation was made in this regard
and what was ks outcome 7 What action was

Goondaism and pick-pocksting in sub-
urban trains take place under police protec-
tion. The police and the goondas, the pick-
pockets are hand in glove and save each
other’s interests.

According 1o the Minister of Rallways,
the vacant land of railway will be used for
commercial purposes and this scheme will
start from Bombay. Since when this scheme
is going 10 be started. The money eamed
from this scheme shouid be spent on the
development of Maharashtra and Bombay.

Trains were cancelied for several days and
people had 10 face a lot of difficulty.

The Government is not paying any at-
tentiontowards the reactionwhich ook place
inthe entire country after presentation of this
railway budget.

- Goods trains move on & slow speed.
- Their speed mustbe increased. it ischeaper
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¥ the speed of goods trains could be in-
creased 10 the extent that one day could be
saved after every 10 days, the railway could
get an sxtra income of Re. 500 crore every
The place having raiway facilty has
developed fast in the world. The Konkan
raiiway, which will pass through four States,
will provide benefit upto Kanyakumari. The __
mineral wealth of Konkan can ailso be trans-
ported from one state to another State. This
will help in development of tourism also. The
Konkan area is known as sacond Califomia
and we can eam a lot by developing tourism
there. immediate attention should be paid
towards the development and expansion of
Konkan railway. The rate of interest on

_ Konkan railway bonds is 9 per cent and the

Commission is 15 pre cent. in fact, the rate
of interest should have been more and the
commission less. The Govermnment of Goa -
has sanctioned the Konkan railway project,
but it was uncalled for on the part of the
transporters 1o oppose. Without coming under
any pressure, action should be taken in this
regard. ¥ the work is stopped now, its cost
will escalate in future. | would ke to request
that maximum funds should be provided for
the Konkan Railway Project. This amount
can be recovered from the Konkan railway
Iater. ¥ the rate of interest on Konkan railway
bonds is increased, we can mobilise more
funds.

The quality of our railway bogies would
be brought at per with the intemnational stan-
dard. This will give rise 1o production and we
can eam foreign exchange also. We have
got an invitation to improve the railway sys-
tem in Africa and we should accept it.

400 kilo calory tonnes of energy per
kilometre is used in transporting goods by
trucks, whereas 2¢ kilo calory tonnes of
energy pbr kilomatre is used in transporting
goods by trains. 50 per cent of the goods are
transporied through trucks and temposthere

¥ cosl, pig iron, coment, petroleum
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transported by raliways, it will give more
profit to the railways and it will prove conven-
ient for the transporters aiso. The expendi-
ture on transporting goods through railway is
less. The speed of goods trains can be
increased by constructing stronger bridges
“and strengthening the rail tracks by laying
concrete sleepers and if we can shorten the
time of travel even by one day from 10 days,
it will give an additional income of Rs. 500
crofe every year.

Accidents take place frequently on the
bridge on aApines road in my area because
the bridge is very narrow. Several persons
have died including the some rail passen-
gers in the accidents on that bridge. '

Bombay Municipal Corporation does not
have sufficient money to widen it and it may
also take ten to twenty years fo remove the
nearby buildings. So it is necessary to con-
struct on the both side of the bridge for
pedestrians as it has been constructed on
Chumey Road Station. How many Meharstri-
ans are there in Konkan Railway Corpora-
tion on the post of assistant engineers and
junior engineers? Is new recruitment is uade
according to railway board narms or not?
How many officers and employees have
been apointed in Konkan Railway Corpora-
tion?

Thanks for giving me time.

[Engiish}
MR. CHAIRMAN: Now Private Mem-
bers’ Business.

Shri Syam Bihari Misra.

PMB Introduced 550
15.31 hrs.

COMMITTEE ON PRIVATE MEMBERS’
: UTIONS

BILLS AND RESOL
Fifth Report
[ Transiation) )

SHRISYAM BIHAR! MISRA (Bilhaur): |
to move:

“That this House do agree with the
Fifth of the mittee on
Private Members' Bill and Resolu-

tions ed to the House on the
11th , 1992.°

[English] :
MR. CHAIRMAN: The question Is:

15.32 hrs.
INDIAN SUCCESBSIF (AMENDMENT)

(Amendment of Section 213)

[English]

PROF. K. V. THOMAS (Ernakulam): |
to move for leave to uce a Bill
!|um to amend the Indian Succession Act,

MR. CHAIRMAN: The question is:
“That leave be granted to introduce a
Bﬂlfunhoriuamoruthe Indian Suc-
"cession Act. 1925."

The motion was adopted.

- PROF. K. V. THOMAS: | introduce the



